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component Plan concerning their 
respective programme and also indicate 
specific financial allocations thereof 
within their overall Annual/Five Year 
Plans. 

Z� � �
�j3 *� &�*
- *-  ��9 ���-�* 

753. �� (
-^& ���: 4�
 �ह�# �
�F 0� 
��@�
� �-3# �ह ��
&� �# �* �
 ����� ��:  

(�) 4�
 �ह �� ह� �� ��:"# �� �&$# ��& 
�&�?�
c-,%�L�L %$�L5 0� �
-�L� Z#"�5 �# 
C��2 �&�?J �����2�5 �� �6
; �� ���&� ��  
�"% ���
� e
�
 ���
� %� ��2��� ��:"# �
<� 
���
� ��  �
� ��$
 ��
 1
 0� �ह �&��  �
� 
"-��� �6
 ह(; 

(8) 4�
 �ह �# �� ह� �� �ह�# 
�9��,����#Z& 0� �&��& C�2�&�� ��  �&��� 
ह�&� ��  �
� �ह ��2��� 0� �# $'�# ह� ��
 
ह(;0� 

(�) ��� ह
-,�� ���
� /� �-�-2 �� 4�
 
�
�F�
; �� �ह# ह( ?  

$ह&� *��R �& &�(2�& �',� (�� &�� 
(-o���
� ): (�) $# ह
-.���
� &� �
XN#� 
�
$2
&# U�3 ��:"# �� �
/��L ��:Z�5 0� �
�L� 
%$�7L5 ��  �
�F �"
�5 �� ��
�# ~-� �� 
���&���� ��&� ��  �"%”��:"# ���" >�L�L 
���
� ���&��& ��2���” &
�� ��2��� �
 
�
'� ���
� ���
 ह� � �ह ��2��� �Lk�J# ह��  
�,�W72� �-3
"�5 �� ��$
 ��
 ह� 0� /� ��d�
 
�� ��:"# ���
� �� �# ��
��F ���
 ��
 ह( �  

(8) C& �
& ह� �� �ह�# �9�� (C�2��� �#�
 
%-� ���&��&) C�2�&�� ��  �&��& �� ��
� 
�&�?J �� ��$# �%-�# 0� /� �#� ���
� ��  �G� 
�� /� ��2��� �� ��:"# �� ��:Z�5 ��  CD���
�# 
�
�F�"
�5 �� �&�-�3� ��&
 ��
& ह��
 �  

(�) �ह�# �
�F 0� ��$�
� �-3
"� ��2��� 
�� CW7�� '� ��&� ��  �"% ��T�� ��� �.
 
�ह
 ह( �  

Plan   to   Improve   Living   Conditions   in 

Slums 

754. SHRI BANGARU LAXMAN: 
Will the Minister of URBAN AFFAIRS 
AND EMPLOYMENT be pleased to 
state: 

(a) whether it is a fact that a plan is 

under consideration of the Delhi 
Government to improve the living 
conditions in slums; 

(b) if so, whether other State 
Governments are contemplating such 
plans; 

(c) whether a policy is being 
formulated for slum clusters; and 

(d) if so, the details thereof? 

THE MINISTER OF URBAN 
AFFAIRS AND EMPLOYMENT (SHRI 
RAM JETHMALANI): (a) At present to 
solve the problem of the slum/JJ cluster, 
the following three-pronged strategy is 
being implemented by the Govt. of NCT 
of Delhi through the Slum Department of 
MCD: 

(i) Where the JJ dwellers have been 
residing prior to 31.1.90 on land 
urgently required by the land-owning 
agency for the execution of a public 
purpose project, these JJ dwellers are 
relocated elsewhere through assistance 
provided by the Government and the 
land-owning agency. 

(ii) In-situ upgradation of JJ colony 
is resorted to where the land-owning 
agency does not need the land in the 
foreseeable future and gives NOC to 
the effect that such clusters may be 
upgraded. 

(iii) Civic amenities like water 
supply, street lighting, road, storm 
water drains, etc. are provided in JJ 
clusters, which do not fall in cate- 
gories (i) and (ii) above. 

(b) to (d) Slum development is a State 
subject and each State Government has 
its own plan and programmes for slum 
development as per their own priority. 
However, this Ministry is contemplating 
formulation of a National Slum 
Development Policy in consultation with 
the States. The proposed policy will serve 
as guide to State Government for 
drawing up specific plans and 
programmes for slum improvement/ 
development works. The Government of 
India     launched     a     National     Slum 
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Development Programme(NSDP) in 1996 
to provide additional Central assistance 
to States/UTs. During 1996-97, Rs. 250 
crore was allocated and disbursed to 
States/UTs. In the year 1997-98, Rs. 290 
crore was released against the allocation 
of Rs. 330 crore. For the year 1998-99, 
the Planning Commission has allocated 
Rs. 350 crore under NSDP, out of which 
Rs. 241.13 crore has been released to 
States/UTs upto December, 1998. 

PM's Integrated Urban Poverty Eradica- 

tion Programme 

755. SHRI ANANTA SETHI: Will the 
Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) whether Government are aware of 
the slow progress in the implementation 
of Prime Minister's Integrated Urban 
Poverty Eradication Programme; 

(b) if so, the reasons therefor; 

(c) the runds earmerked for the above 
Programme during the Ninth Plan; 

(d) the allocation made for the purpose 
in 1998-99, State-wise; and 

(e) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS 
AND   EMPLOYMENT   (SHRI   BAN- 

DARU DATTATRAJA): (a) and (b) 
Recognising the seriousness and complex- 
ity of urban poverty problems, especially 
in the small towns where the situation 
was more grave due to lack of resource* 
for planning their environment and de- 
velopment, the Prime Minister's Inte- 
grated Urban Poverty Eradication Prog- 
ramme (PMIUPEP) was launched in 
November, 1995 and the scheme was 
implemented in the country upto 
November, 1997. The scheme was actual- 
ly under implementation for about two 
years i.e. from Nov. 1995 to Nov. 1997. 
The programme in the States/UTs was in 
the initial stages. The achievements re- 
ported by the States/UTs are given in the 
Statement. (see below). The PMIUPEP 
scheme, alongwith other poverty allevia- 
tion schemes, was subsumed in a new 
scheme called the "Swarna Jayanti 
Shahari Rojgar Yojana* (SJSRY)" with 
effect from 1st December, 1997. 

As the scheme was in operation for a 
very short time if would be difficulty to 
comments on its performance. 

(c) During the Ninth Five Year Plan 
the PMIUPEP scheme remained in oper- 
ation from April 1997 to 30th Nov. 1997 
i.e. for about eight months. During this 
period an amount of Rs. 31.90 crores was 
released to various States/UTs. The 
scheme is no more in operation after 
Nov. 1997. 

 

(d) and (e) Since the scheme has been 
subsumed in SJSRY, after Nov. 1997, 
there is no allocation of funds under 
PMI- UPEP for 1998-99. 


